Government of India
Ministry of Finance
Department of Revenue

ke ke

RAJYA SABHA
UNSTARRED QUESTION No.2472
TO BE ANSWERED ON TUESDAY, AUGUST 10, 2021
Sravana 19, 1943 (Saka)

Wrong pricing and export cases unearthed by ED

2472: Shri Shaktisinh Gohil:
Will the Minister of Finance be pleased to State:

(a) the number of cases of wrong pricing and exports done through malafide means from Special
Economic Zones (SEZ) that have been unearthed by the Enforcement Department (ED),
Customs or other departments of Government during the last three years and the details thereof;,
and

(b) the plan of Government to take steps to stop these illegal activities?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF FINANCE

(SHRI PANKAJ CHAUDHARY)

(a) Directorate of Revenue Intelligence has booked four such cases. These cases involve 5441
crore in which 12 persons have been arrested and Z17 crore has been recovered. In addition,
Ministry of Commerce has referred two cases of mis-declaration of value of goods being
exported to DRI.

(b) Officers under CBIC maintain necessary vigil on the matter and stand committed to
safeguard government revenue. Sample inspection of consignments are being resorted to.
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